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Payment of compensation to Indians
expelled from Uganda
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Wiil the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether the Piesident of Uganda,
General Amin, has offered to pay com-
pensation to Indians expelled from
Uganda;

(b) whether Government have received
any formal communication in this regard

from the President of Uganda; and

(c) if so, the details thereof?

[RAJYA SABHA]

to Questions 32

THE MINISTER OF STATE IN THE
MINISTRY OF FXTERNAL AFFAIRS
(SHRI SURENDRA PAT  SINGH)
(a) to (¢) On 6 September, 1973, Presi-
dent Idi Amin met Piime Minister at
Algiers. Foreign Minister was also pre-
sent at this meeting. President Amin re-
ferred to his Government's commitment
to grant compensation and stated that he
had already appointed a committee to go
into the valuations of the assets left behind
by the expellees.

President Amin said that on his return
to Uganda he would write to the Piime
Minister inviting a high level team of offi-
cials from India in this regard. No invi-

tation from the President of Uganda has
yet been received.

tForeign visit by an Indian Delegation for
Purchase of Fertilisers

*155. SHRI MOHAMMED USMAN
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SHRIMATI PRATIBHA
SINGH
Will thc  Minister of SUPPLY AND

| REHABITITATION be pleased to state:

recently
pur-

(a) whether any delegation
visited some foieign countries for
chase of fertilisers, and

(b) if so, the details thereof?

THE MINISTER OF SUPPLY AND
REHABILITATION (SHRI R. K. KHA-
DILKAR) : (a)Yes, Sir.

(b) A statement regarding the compo-
sition, period of their visit and the pur-
clauses made by the delegation is laid on
the Table of the House,

tTransferred from the 19th November,
1973.




